CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

M.A No. 2889/2019

OA No. 742/2019

New Delhi, this the 6"Y September, 2019

HON'BLE MR. S. N. Terdal MEMBER (J)

HON'BLE MR. A. K. Bishnoi

1.

Kuldeep Kumar Singh

Aged about 24 Years Group-D
(Post: Computer Employee)
S/o Atendra Pal Singh
E-3/D-2, Shiv Ram Park,
Nangloi, Nilothi, West Delhi,
Delhi- 110041

. Vijay Kumar (Post: Diver)

Aged about 22 Years Group-D
S/o Ram Jivan Gupta, Block,
R175, Nihal Vihar, Nangloi,
West Delhi, Delhi- 110041

. Md. Arfin (Post: Gaurd)

Aged about 28 Years Group-D

S/o- Md. Yaseen, R-Z, C-17,
Block-C, Nihal Vihar,

Nangloi, West Delhi, Delhi- 110041

. Shani Kumar (Post Gaurd)

Aged about 26 years Group-D
S/o Shyam Babu, B-82, Bhim
Nagar, Camp No. 2, Sunder
Vihar S.0O West Delhi,

Delhi- 110087

. Dheeraj

(Post: Computer Employee)
Aged about 29 years Group-D
S/o Devi Dayal, G-2/A-53,

Gali No. 6, Sethi Enclave,
Mohan Garden S.0O. West Delhi,
Delhi- 110059
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6. Sanjay Kumar (Post: P.S.0)
Aged about 29 Years Group-D
S/o- Phool Chand,
B-82, A Block, B-211,
Chandan Vihar,
Nihal Vihar, Nangloi,
Nilothi, West Delhi,
Delhi- 110041
....... Applicant No. 6
7. Sumit
(Post: Computer Employee)
Aged About 27 Years Group- D
S/o - Rajpal, H. No. 42, Near Rajender
Lakra Marg, Mundka,
Mundka, West Delhi, Nangloi,
Delhi- 110041
....... Applicant No. 7
8. Raja Singh
(Post: Diver) Aged about 33 years
Group-D S/o - Ujagar Singh,
WZ- 123 Plot No. 159 Vishnu Garden,
Khyala, Phase-II,
West Delhi, Delhi- 110018
....... Applicant No. 8
9. Rajesh Kumar
(Computer Employee)
Aged About 32 Years Group-D
S/o- Bhim Singh, E-465, DDA Colony,
Khyala, Tilak Nagar, West Delhi,
Delhi- 110018
....... Applicant No. 9
10. Anil Kumar
(Post : Security Gaurd)
Aged about 37 years Group-D
S/o- Kishan Lal, WZ-524,
WZ-Block, Sudershan Park,
Karampura, West Delhi.
Delhi- 110015
....... Applicant No. 10

(By advocate : Rajesh Kumar)

Versus

1. District Magistrate (West)
The Office of the District
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Magistrate (West), Shivaji
Place, Raja Garden, New Delhi
Delh-110027
......... Respondent No. 1
2. Divisional Commissioner
(Revenue), HOD Directorate
of Civil Defence, Govt. of NCT
Of Delhi, 5, Sham Nath Marg,
Delhi- 110054
......... Respondent No. 2
3. Govt of NCT of Delhi,
Through Chief Secretary,
5th Floor, Delhi Secretariat,
New Delhi-110002
......... Respondent No. 3

(By advocate : None)

ORDER (ORAL)
1. Heard.

2. M.A No. 2889/2019 for withdrawal of OA is allowed

for the reasons stated in the M.A and in the interest of

justice. In view of the same, OA No. 742/2019 is

dismissed as withdrawn.

(Sh. A. K. Bishnoi) (S. N. Terdal)
Member (A) Member (J)

/pinky/



